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Board for Engineerq induatrlea ex-
cluding Steel Plan1., w.hicls __ let 
up in DeceJllber 1964, ia DOW examin-
ing the Wage struoture 01 vanoua 
categories of emplqye.es in the in.w.. 
tries in question. 

(b) and (c). The recommendation. 
of the Wage Board are awaitee!. 

llladl Bookto Rewarded 

1m. 8hrl Badsbab Gupta: Will the 
Miniaier .>f EoIIIea&Ioa be pleued to 
state the Hindi Books wlUch bave 
been rewarded by Governmeut durInc 
the last decade? 

The Depat,. M.IaJster In tile lIIlaIa-
try of Educatloa (SJrrt abUt 
Darshall) : The required information 
is being oollected and will be laid on 
the Table of the House in due course. 

AUowaIlCe& lor Shrtmati ... BUMIII' 
SbaRrl 

U". Dr. L. M. 81qhYl: 
Sbrl GulsbaD: 
Shrt Labrl SIqh: 

Will lhe Minister of Home Main 
be pleased to state: 

(a) whether it is proposed to extend 
certain allowances and benefits to the 
widow a! the late Prime Minister and 
his children; and 

(b) whether proper arrangements 
have .lreAdy been made in this con-
nection? 

The Mlnlll&er 01 Slate fa the MiIlls-
try or Rome Mairs aDe! MlJdster oL 
Dete_ Supplies In the MIJlIstry at 
Defence (Sbrl Ral>hl): (a) and (b). 
Sanction has been Issued for-

(i) Ille pension ot Rs. 15,000 per 
~nnum to Shrlmati Shaltri; 

(ii) allotment to her of .uitable 
residential accommodation 
'rom the general pool at 
Delhi/New Delhi, rent being, 
charged under F.R. 45A or 10 
s>er cent of the pension which-
2ver is 1 .... ; and 

(iii) extenaloo of medicel traat-
ment facilities under the Cen.. 
ual Government Health 
Scheme to Shrimati Shastri 
nnd her tamily, as tor pen_ 
llionen. 

Laboratorlea WIder V!nu MaDdIr 
8chmDe 

1429. Sbrl Gopal Datt Me~l: Will 
the Minister 01 Education be plea.ed 
to IItate: 

(a) the number of rural laboratorie. 
set up under the Vigyan MSDdiJ' 
Scheme upto the end of 1116:1 (State-
wise); 

(b) t.he total number of tests of soil, 
water and ~" conductecl by them 
for the heDelit of local a,r1cuituriata; 
and 

(c) the uuml>er of pamphlets iasued 
to spn!8d 1.hia knowlecla'e and the 
expeadlture incurred thereon? 

Tbe Deput,. MInIster fa the MlnJs.. 
try of Eclueatlon (Sbrlmatl Soundaram 
RamaobandraD): (a) to (c). A state-
ment giving the available information 
is IMl on the TaJ)le at the Bou .... 
[PlGced iA Libyurl/, Se~ No. LT-5&aO/ 
66}. 

CorrespondeD.e Course aDd Evenlq 
CoUere. for UDivenlt,. EdIIe&tlOD 

lUG. Sbri GOl/ll1 Dat! Menrl: 
Sbrl IIIah_ar Nalk: 

Will the Mmister of BdDeatlon be 
pleased to state: 

(a) the r.ames of the States where 
arrangemenls extot for impa.rtin, un~ 
venit,. edul'3tion throu~h correspond-
enCe course. II!ICi evenmg coli..,,,,,; and 

(11.) wh<!ther the University Grants 
Commission has taken up this Ql&Uer 
with the vRrious Universities to en-
courage such courses? 

TIle MiIoWer of EcJuQtlon (Shrl 
M. C. CJaarIa):.(a.) and (b). So far 
ani,. the Ul>iventty of Delhi has start-
ed correspondence course fur the B.A. 
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(PasS) degree. It is propo!led to 
extend this scheme to some other uni-
versities during the Fourth Plan. It 
is also proposed to introduce corres-
pondence courses for the training of 
Secondary School teachers in certain 
University Centres and other educa-
tional institutions and in Engineering 
and Technology during the same plan 
period. 

Accord;ng to available information, 
provision exists in certain affiliated 
colleges in the Union Territory of 
Delhi and ail States except Nagaland 
for having evening/morning classes. 

Mysore-Maharashtra Border Dispute 

1431. Shrl M. L. ladhav: Will the 
Minister of Home Allalrs be pleased 
to state: 

(a) whether any settlement with re-
gard to the Inter-State border diSP!ltl! 
between Mysore and Maharashtra 
State. has been arrived at; and 

(b) if so, the nature of the settle-
ment? 

The Minister Of State In the MlDts-
try 'Of Home Allalrs and Minister of 
Defence Supplies In the Ministry of 
Defence (Shrl Hathl): (a) No. 

(b) Does not arise? 

Selection of Hony. Magistrates In DeIhl 

143%. Shrl Shiv Charan Gupta: Will 
the Minister of Home Allalrs be pleas-
ed to slate: 

(a) the qualifications laid down from 
time to time regarding the appoint-
ment of Hony. Magistrates in Delhi; 

(b) the procedure regarding the 
selection of these Hony. Magistretes; 
and 

(c) the names of Hony. Magistrates 
approved by the Delhi Administration 
along with their educational qualifica-
tions and date of appoin~ments, work-
ing at present? 

The Deputy Minister In the Minis-
try of Home Mairs (Shri Vldya 
Charan Shukla): (a) to (c). A state-
ment is laid on the Table of the 
House is [Placed in Librarl/. See 
No. LT-566/66] 

EconolDY In Deihl AdlDlui$tra11lln 

1433. Shrl Shiv Charan Gupta: Will 
the Minister of Home Mairs be 
pleased to state: 

(a) whether it is a foact that a Com-
mittee has been appointed by the 
Government of India to eftecl econo· 
my in the Delhi Administration; 

(b) if so, whether a report has 
been received; and 

(c) the economy suggested by the 
Committee? 

The Deputy Minister in the Mini:Jtry 
of Home Mairs (Shrl Vidya Charan 
Shukla): (a) to (e). No Committee has 
been formally appointed by the Gov-
ernment of India to eftect economy in 
Delhi Administration. However, a 
committee was informally set up. can· 
sisting of SIlri A. D. Pande, Joint 
Secretary (Union Territories) ill t',e 
Ministry of Home Affairs, the Chid 
Secretary and the Finance Secretal'y Of 

the Delhi Administration,' review 
the current year's budget anti also the 
budget propoS'ills of the Delhi Admirll-
stration for 1966-67 with a view to 
locate savings wherever po"ible. The 
Committee confined its examination 
only in respect of expenditure on the 
revenue account induded in the Delhi 
area demand. The CommiUe<l scruti-
nized the budgets of various deoart-
ments and after discussions w:n, vllr-
ious depoartmental heads, it was agre.td 
thnt savings could be eftected to the 
extent of Rs. 81.175 lakhs in the next 
financial year. This reducti~n in the 
proposed budget outlay in th·, next 
year, has been eft'ected by keeping In 
abeyance proposals for creation of 
some posts and reph'8sing of th~ impl~
mellt,tion of a few scheme., ke.,pin, 
in vi~w tl>. need for enforcing lIusler-
ity measures because of thc gene .. J 
situation prevailing in the cuuntry. 




